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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Third Session -
BULLETIN——PART I
{ Brief Record of Proceedings )
* Friday, October 29, 2021
C No. 43
The Assembly metat 9.00 a.m. with Mr. Speaker in the Chair
. Questions:
" Three Questions in the list of Questions posted for the day were answered

orally.
Calling Attention :

1. Shri E. K. Vijayan called the attention of the Minister for Agriculture to

the necessity to provide compensation to farmers whose crops were

~destroyed in the ﬂood and monsoon rain in the State. The Minister made a
statement thereto,

2. She P. C. Vishnunadh called the attention of the Minister for Health and
Woman and Child Development to the necessity to revise the wages of the
Anganvadi Workers. The Minister made a statement thereto.

. The Matters under Rule 304:

The matters ralsed in the House by the Members under Rule 304 are listed
below:
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The Ministers concerned made statements on the respective subjects.

Presentation of Reports:

The following reports were presented:
(i) Report of Subject Committee I on The Kerala Fish Auctioning,
Marketing and Maintenance of Quality Bill, 2021. :
(ii) Report of Subject Committee I on The Kerala University of Fisheries
and Ocean Studies (Amendment) Bill, 2021. _
(iii) Report of Subject Commitiee I on The Kerala Marine Fishing
Regulation (Amendment) Bill, 2021.

(iv) Report of Subject Committee I on The Kerala Inland Fisheries and
Aguaculture (Am_endment) Bill, 2021.




Legislative Business :

Motion for consideration and farther stages of the following Bills as reported
by the Subject Committee : '

‘Shri K. N. Balagopal, Minister for Finance moved the motion that The Kerala
State ‘Goods and Services Tax (Amendment) Bill, 2021, The Kerala General Sales
Tax (Amendment) Bill, 2021 and The Kerala Fiscal Responsibility (Amendment)

Bill, 2021 as reported by the Subject Committee be taken up for consideration.

Shri K. Babu (Thripunithura), Shrl Thiruvanchoor Radhakrishnan and
Shri N. Samsudheen who recorded their dissent to the Subject Committee Reports
spoké. ) : . ‘ '

DR. Mathew Kuzhalnadan moved an amendment to circulate The Kerala
State Goods and Services Tax (Amendment) Bill, 2021 for obtaining public
~ opinion and spoke. Shri B. Nandakumar as authorised by Shri V. Joy moved
another amendment to recommit the Bill to the same ~Subject Committee
and spoke. ' ' '

Shri M. Rajagoplan as authorised by Shri K, M. Sachindev moved an
. amendment o circulate The Kerala General Sales Tax (Amendment) Bill, 2021 for
' obtaining public opinion and spoke. Shri Ramesh Chennithala as authorised by
Shri P. K. Basheer moved: another amendment to recommit the Bill to the same
Subject Committee and spoke. ’ '

Shri N. A. Nellikkunnu moved an amendment to circulate The Kerala Fiscal
Responsibility (Amendment) Bill, 2021 for obtaining public opinion and spoke.-
Shri G. §. Jayalal as.authorised by Shri V. Sasi moved another amendment to
recommit the Bill to the same Subject Committee and spoke. '

[The Speaker sought the consens¥jof the House fo continue the proceedings
after 12.30 for the completion of days' business. The House gave consent to do so']
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After discussion and reply of the Minister the amendments moved were
withdrawn with the leave of the House. Then The Kerala General Sales Tax
(Amendment) Bill, 2021 as reported by the Subject Committee was taken into
consideration and passed without any amendments and other two Bills as reported
by the Subject Committe were taken into consideration and were passed by the
~ House with the following amendments. :

(n)TheKeralaSmteGoodsandServnces'Ihx(Amendment)Bﬂl,ZOZIaS'
reported by the Subject Committee

Clause 1

(1) In Proviso to clause 1(2), for the word construde , the word
« construed™ shall be substituted.

(2) In proviso to Clause 1(2) for the words ‘in to’ the word ‘into” shall be
substituted.

(ii) The Kerala Fiscal Responsibility (Amendment) Bill, 2021 as reported by
-the Subject Comumittee

- Clause 2

(1) auemwo 2 (ag) Qmmo @M BRI caidasrwegulenan aidql H(2)
(soN)-qges Glagmisurwmaiad "palqpemomien” aMEimaete "o nemEoISg"
o’ Gaibonds. '

o () e 2 () @j3300 XDIN BRGNS Caidessmeguleamm waaf 4 (2){oN)-qes
FlaThnrLOOe "Wneazled” MED’ aldie "WMANY MO caKdead.

(3) auano 2 {ad) @m0 @HLND @410 0.8800MAFBIBR0D Alda] 4 (2)(enfl)-ces
@lnlknnomanad "ajooa” amaikm” M"m“m«nm"cm :

(4) aewo 2 (o) @G0 QAN GHHW  CaKARIMIFKISGBAN

M 4 (2} @fag)-a3 “goioncancialions” AT aumse " godoe conIoiae”
ad)MT GaiBaaa, '

(5 e 2(enft) wo Qlwom amglel cadsecmeguileaan awsnf 42)
(sflaQ)-a8 "u3Haueg” af)IM CRGBa kGG " IIMINOMEES" AN AREE" Salbas.
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(6) suamuo 2{anf) (000 (@AM GHGIE aadenInagwlesan W«Z) (tnfhm}-ﬂ
"aiyaknog’ afltomdl” Al apeasdase aflnmOBIRe GUdio "9RIMa TUGmUOM
ERBYWO PRGOS T Galdoad. '

{7) axmpo "Z(mh) @00 @Im saglcl 0.aMe00maguelesn maqf 4(2) (mnq))-ﬁ '

" e IGWHNSISETORNEDAN” INDIM®ala0e "aTewIulcsomeDaiem” WD Gaboam.

(8) ammwe 2(enN) qy.m:mo @WIm ERgyind Mmmgw‘lm asgf 4(2)
{nflag)-qes a-dlug (i)-a8 “padqamamian” AQMEKWal00 gmmamm‘hq
oy’ 3.2)1Ba68d.

Clause 3

awmwo  (2)-m3 “mﬁiMﬂaﬁ“n@)hnm'lmmmo Tanglad @ME" agaw

Galidad. .
Ruling by the Speaker :

(1) The Speaker gave the following ruling regarding expunging of ‘words
containing the allegations against the Leader of Opposition raised by
Shri P. V. Anwar without prior notice during the leglslatlve business on
27* October 2021.

" 2021 asgomud 27-%0 oloo cios dldmien cuguled 202101 eaeg

akfla” VBT saolacd (AKiad’ omubuion oMlapes  auafryedd

Tomiwly @O aemoiad) oicd  oveyy” @xigiges amloemog’
ERORMHBM (@joxwamel cesund apakmdlyflajediiE” TemITleasHwoaimam
. @UDoOMeGls WRoe (B afl. al.  @emdad,  MIgDEIMOqS | tasen
cmmifiommion  alemaax ol ERCHa ISR g«nmﬂmﬂamm

WlWRaTUEd MSatslaiGo 285-03 memuomilaacg)@one mlendss” adad omaglay’ 7

MOMed  Arcunolammlon epvlno @Ry dasa Mo panaileaana’
DDEIAIVBICAND o)AV (D). B mmam{W) 8% Goaige DM IS0 To
adlowIwlal gul faigonay” @ocnjod ©awd mo‘!u‘lmuuc Salgfiea.

@sdad” olosomlion Mmsasligre anellesrnm oaridazem omgdlma
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DaHGENOBTDe  MHEIMa IBAFICA  cuyamla eI ledienime molamain”
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The House adjourned at 12.51 p.m. to meet again at 9.00 a.m. on Monday
- November 1, 2021. ' T

S. V. UNNIKRISHNAN NAIR,
Secretary.



